
HIGH COURT OF DELHI AT NEW DELHI 

8~No. ---------/Genl./D H C 
Dated-~~~-1]L~ci-~l~----

Notice 

It is for the information of all concerned that a room on the surface 
level of the Underground Multi Level Car Parking of this Court is 
available for operating a cafeteria for selling pre-cooked and hygienic fast 
items, at nominal lease rates to be fixed later, initially for a period of one 
year. Selling rates shall be got approved by vendor from this Court. 

Interested parties may apply to the Registrar General of this Court, 
giving complete particulars including experience in the line, upto 
15/02/2013 till 4.00 P.M. 

Sd/-
(R.PJain) 

Joint Registrar (Genl. Admn.) 
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Joint Registra(Genl. Admn.)  




